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(As Amended upto 3
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No.133 Registered No. N. E. 930.

TRIPURA        GAZETTE

Published by Authority

EXTRAORDINARY ISSUE

Agartala,  Monday,  January 20,  2025  A. D.,  Pausa  30, 1946  S. E.
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GOVERNMENT OF TRIPURA
FACTORIES & BOILERS ORGANISATION

(LABOUR DEPARTMENT)

No. F.29(77)/FB/BLR(P)/2024/1762-69 Dated, Agartala, the 16th January, 2025.
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